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Papers Laid
on the Tavie

PAPERS LAID ON THE TABLE

STATEMENTS BHOWING ACTION TAKEN ONM
ASSURANCES ETC

Communications (Shrl 1. K. Gujral):
I beg to lay on the Table following
statements showing the action taken
by the Government on various as-
surances, promises and undertakings
given by the Ministers during the
various sessions shown against each -

. Supplementary State- Second Session
! ment No, 1 1967, (Fourth
Lok Sabha).
State- Finat Semion,
= mmnm l!tiﬁl,r 1967. (Funrlh
Sabha).
3. Supplementary State- Sixteenth Sesmion
ment No. V. 1
Lok Sabha).
Supple State- Fifteenth Se-
‘-ment No. son, 1966,
Lok
)
Fourteenth Se-
tho"ﬁI ss10n, :?:6‘.
6. Supple State-
ment No, XIII. mnn. Iﬁ
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